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The Deputy Minister of Home Affairs 
(Shri Datar): (ja) to (c). I take it that 
the hgn. Member refers to the settling 
of Gadulya Lohars in Rajasthan State. 
This is a matter primarily for the 
State Government. However, the in­
formation is being collected from the 
State Government and will be placed 
on the Table of the House in due 
course.

Dr. Ram Subhag Skigh: May I know 
whether the Prime Minister has ac­
cepted to go there and persuade them 
to settle in Chittorgarh.

Datar: I am not aware.

Mr. Speaker: Shri R. _ S. Tiwari: 
absent. Next question.

Shri Ibrahim: 358.

The Minister of Natural Reaoarces 
(Shri K. D. Malaviya): Question No. 381 
may also be taken up.

Mr. Speaker: Yes.

S ulphur  D eposits  in  B ihah

•358. Shri Ibrahim: Will the Minis­
ter of Natural Resources and Scientific
Research be pleased to state the names 
of the places in Shahabad District 
(Bihar) where Sulphur deposits have 
been discovered recently?

The Minister of Natural Resources 
(Shri K. D. Malaviya): Deposits of
pyrites which contain 40 to 45 per cent, 
sulphur and whicn have to be chemi­
cally processed for the tvĉ nufacture of 
sulphur are known to occur at Amjor 
in Shahabad District.

S ulphur in  B ihar

*381. Shri Sarangadhar Das: Will
the Minister of Natural Resources and
Scientific Re&earch be pleased to state 
whether it is a fact that recently a 
large deposit of sulphur has been 
found in the Bihar State by the Geo­
logical ,Survey of India?

The Minister of Natural Resources
(Shri K. D Malaviya): Deposits of

pyiites which contain 40 to 45 per cent, 
sulphur and which have to be chemi- 
4̂dly processed for the manufacture of 

sulphur are known to occur at Amjor 
in Shahabad District, Bihar. .

Shri Bhagwat Jha Axad: May I know 
what attempts have been made to ex­
ploit this sulphur that is found in. 
Shahabad district?

Shri K. D. Malaviya: We have en­
quired from the State Governments and 
miners regarding the exploitation of 
pyrites there. The mpin source of 
manufacture of sulphuric acid is free 
sulphur. The present plants in the 
country are made in such a way that 
sulphuric acid can be made from free 
sulphur. These plants have to be mo­
dified in order to use pyrites in place 
of free sulphur. As soon as industry 
agrees to modify their plants, more of 
pyrites will be exploited.

Shri Ibrahim: May I know what is 
the annual production of sulphur in 
India?

Shri K. D. Malaviya: Unfortunatelyr 
free sulphur is not produced in any 
appreciaBle quantity in India.

B ridge over N arbada

♦359. Shri Damar: Will the Minister 
of Home Affairs be pleased to state:

(a) whether it is a fact that the 
Central Government have undertaken 
to advance to the Government of 
Madhya Bharat the money needed for 
the constru( t̂ion of a bridge over River 
Narbada near Barwani in Nimer Dis­
trict; and

(b) if so, the total amount to .be 
advanced to the Madhya Bharat Gov­
ernment for this purpose?

The Deputy Minister of Home Affair* 
(Shri Datar): (a) The Central Govern­
ment have approved the proposal of 
the Madhya Bhaiat Government for 
the oonstructiton of a bridge at an esti­
mated cost of Rs. 21 lakhs over the 
Narbada river at Rajghat near Barwani
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and have agreed to meet 50 per cent, 
of the cost.

(b) No amoimt has yet been paid as 
the plans and Estimates have not yet 
beem received from the State Govern­
ment. I may add that this grant is 
being given under article 275(1) of the 
Constitution relating to Scheduled 
Tribes and Scheduled Castes.
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Mr. Speaker: That is problematical at 

this stage.
Shri N. M. Lingam: May I know if 

this bridge connects any national or 
provincial highway and if so what it 
li?

Shri Datar: That lies in the Sche­
duled areas in Madhya Bharat and will 
be of considerable importance to Adiva- 
sis in Damar and Jabua.
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WÎ  atiT ^

Shri T. K. Chaudhurl: In this con­
nection, may I know if, some time ago, 
a special re-organisation unit was ap­
pointed to suggest economies in the 
various departments by various mea­
sures of re-organisation? Is it a fact 
that most of the recommendations of 
this body which were accepted by the* 
Government could not be given effect 
to du  ̂ to practical difficulties?

Shri M. C. Shah: It is not so. There 
is a Re-organisation Economy unit 
which had begun work from 1st Feb­
ruary, 1952. That unit has already 
examined 7 Ministries out of 19 and 
they had suggested economies to the 
extent of Rs. 131 lakhs. The authori­
ties concerned accepted recommenda­
tions estimated to result in a saving 
of Rs. 54 lakhs and the rest of the 
recommendations are still under the 
consideration of those Ministries. The 
unit has to examine the other 12 Min- 
istriM.

Shri S. N. Das: In view of the slow 
progress made by this Committee, may 
I know whether the strength of this 
Committee is going to be reinforced?

Shri M. C. Shah: Already they have 
got very senior officers, a Joint Secre­
tary in the Finance Ministry, one De­
puty Secretary from the Home Minis­
try and one Deputy Secretary from the 
Finance Ministry and there is one 
Under Secretary. I think that strength 
is sufficient for the time being.

Shri M. L. DwiFedI: What is the eŝ
tablishment cost of this unit?




